Only in case of 7856 kW Tranefarmers and Reactars, which are procured under ICB, a decision
has been taken to guality foreign eguipment manufacturers who opt to bid as a sde bidder, they are
requited to establish manutacturing facilities as their subsidiary or & joint venture company in India, to
supply a part of quantity from Indian facility. This is considered prudent from the view point of long
term service support and to encourage technology transfer and development of production capacity
in India. This is very essential considering the fact that & very large number of such eguipment are ta
be procured during 11th and 12th Plan for strengthening of inter-state tranemission system and aur

MNational Grid.

(¢)  Equipment for total generation capacity envisaged for 11th & 12th Plan is being supplied
by domestic manufacturers as well ag International manufacturers. Moreover, Government has taken
aseveral steps fo enhance domestic manufacturing capacity of power eguipment. These include
augmentation of BHEL manufacturing capacity to deliver 20,000 MW of power eguipment per annum
by March, 2012 depending upon market conditions and formation of several joint ventures to

manufacture supercritical bollers and turbine-generators in the country.
Incentives to states for consuming powsr in agricultural sector
TI414. SHRI DHIBAJ PRASAD SAHU: Wil the Minister of PCWER be pleased to state:

(a) the States/Union Territories where the consumption of power in agriculture sectaor is

maore than industrial and domestic sector;

(b) whether Governmert has given pricrity in power allocation from Central podl to these

States;
(c) ifso, the detalls therecf;

(d) if not, whether Government proposes to allocate more power to these States to help

them to increase the agriculture production ;and
(&) ifso, the detalls thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI BHARATSINH SOLANKI):
(&) As per the data compiled in CEA, four States namely Haryana, Rajasthan, Madhya Pradesh and

Karrataka were having more consumpotion in agriculture gector as compared to both domestic and

TOriginal notice of the guestion was received in Hindi.

317



industrial sectors during the year 2008-09. However, agricultural consumaotion in Punjab, Gujarat and

Andhra Pradesh was mare than domestic consumption but less than industrial consumption.

(b)) to (&) Pawer from Central Generation Stations (CGSe) to beneficiary states is allocated in
accaordance with formula for allocation of power which is being treated as guidelines from April, 2000.
As per these guidelines, allocation of power is made to the States/UTs in two parts, namely firm
share (85%%) and urallocated power (15%6). As part of firm share, 12%% free power is allocated 1o
the affected States in case of Hydro Power Statione/10% (not free) power 1o the home State in
case of Thermal Power Stations and 73/76% power is distributed amongst the States/UTs of the
region in accordance with the pattern of Central plan assistance and energy consumption during the
previcus five years, both factars having equal weightage. Agricultural congumption, therefore, does
not form basis of allocation of firm share from the Central Generating Stations. YWhile firm power once
allocated = generally nat altered, the allocation of unallocated power ig revised from time to time to
meet the urgent and overall requirement of States/UTs, including agricultural requirements, keeping
in view the nature of the reguirement, relative power supply position, utilization of available power
sources, operational and payment performance of States/UTs. The guantum of unallocated power
keing fixed and fully allocated at any point of time, additional allocation to cne or mare State(s)/UT
(s) is made by equivalent reduction in the allocation of other State(e)/UT(s) keeping in view the

aforementioned factors.
Tax-fres bonds to fund powser sector nesds
T1515. SHRI DHIBAJ PRASAD SAHU Wl the Minister of PCWER be pleased to state:

(a) whether Governrment propcses to allow issue of tex-free bonds by the financing
institution like Power Finance Corporation and Rural Electrification Carporation to generate funds for

power sector;
(b  if so, the details thereof;
(c) the total amount proposed to be generated by these bonds; and

(d) the details of additional power capacity proposed to be added by utilizing funds

generated through these bonds?
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